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Central Notification [256]

* Ministry of Chemicals and Fertilizers [Noti. No. S.O. 449(E)]
* Ministry of Coal [Noti. No. S.0O. 1251(E)]

* Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1454)]

* Ministry of Culture [Noti. No. S.0. 441(E)]

* Ministry of Environment and Forests [Noti. No. S.0. 792(E)]
* Ministry of Environment and Forests [Noti. No. S.0. 844(E)]
* Ministry of Home Affairs [F. No. 11024/02/2025-PMA]

* Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1313(E)]
* Ministry of Petroleum and Natural Gas [Noti. No. S.0. 471(E)]
* Ministry of Petroleum and Natural Gas [Noti. No. S.0. 966(E)]

* Ministry of Power [Noti. No. S.O. 457(E)]

* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.

G.S.R. 132(E)]
G.S.R. 70(E)]
S.0. 1005(E)]
S.0. 1008(E)]
S.0. 1009(E)]
S.0. 1013(E)]
S.0. 1014(E)]
S.0. 1083(E)]
S.0. 1084(E)]
S.0. 1088(E)]
S.0. 1102(E)]
S.0. 1116(E)]
S.0. 1122(E)]
S.0. 1123(E)]
S.0. 1152(E)]
S.0. 1167(E)]
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* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.
* Ministry of Railways [Noti.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.

S.0. 1170(E)]
S.0. 1178(E)]
S.0. 1195(E)]
S.0. 1204(E)]
S.0. 1208(E)]
S.0. 1209(E)]
S.0. 1228(E)]
S.0. 1229(E)]
S.0. 1234(E)]
S.0. 1235(E)]
S.0. 1247(E)]
S.0. 1248(E)]
S.0. 1253(E)]
S.0. 1295(E)]
S.0. 1302(E)]
S.0. 1307(E)]
S.0. 1314(E)]
S.0. 1315(E)]
S.0. 1316(E)]
S.0. 1332(E)]
S.0. 1341(E)]
S.0. 1363(E)]
S.0. 1407(E)]
S.0.387(E)]
S.0. 406(E)]
S.0. 407(E)]
S.0. 415(E)]
S.0. 420(E)]
S.0. 440(E)]
S.0. 446(E)]
S.0. 466(E)]
S.0. 473(E)]
S.0. 512(E)]
S.0. 545(E)]
S.0. 582(E)]
S.0. 660(E)]
S.0. 677(E)]
S.0. 682(E)]
S.0. 695(E)]
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* Ministry of Railways [Noti. No. S.0. 712(E)]
* Ministry of Railways [Noti. No. S.0. 721(E)]
* Ministry of Railways [Noti. No. S.0. 772(E)]
* Ministry of Railways [Noti. No. S.0. 781(E)]
* Ministry of Railways [Noti. No. S.0. 788(E)]
* Ministry of Railways [Noti. No. S.0. 794(E)]
* Ministry of Railways [Noti. No. S.0. 820(E)]
* Ministry of Railways [Noti. No. S.0. 848(E)]
* Ministry of Railways [Noti. No. S.0. 854(E)]
* Ministry of Railways [Noti. No. S.0. 883(E)]
* Ministry of Railways [Noti. No. S.0. 885(E)]
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* Ministry of Steel [Noti. No. S.0. 1095(E)]

* Ministry of Steel [Noti. No. S.0. 1096(E)]

* Ministry of Steel [Noti. No. S.0. 1097(E)]

* Ministry of Steel [Noti. No. S.0. 1098(E)]

* Central Board of Direct Taxes [Notification No. 66 of 2026-CBDT]
* Central Board of Direct Taxes [Notification No. 67 of 2026-CBDT]
* Central Board of Direct Taxes [Notification No. 68 of 2026-CBDT]
* Central Board of Direct Taxes [Notification No. 69 of 2026-CBDT]
* Central Board of Direct Taxes [Noti. No. S.0O. 2768(E)]

* Ministry of Finance [Notification No. 24/2026-Central Excise]

* Ministry of Finance [Notification No. 25/2026-Central Excise]

* Ministry of Finance [48/2026-Cust (NT) [Customs Tariff (Determination of Origin of Goods under
the Comprehensive Economic Partnership Agreement between India and Oman) Rules, 2026]]

* Ministry of Finance [2/2026-Cust (CVD)]
* Ministry of Finance [19/2026-Cust]
* Ministry of Commerce and Industry [Notification No. 19/2026-27]

* Ministry of Consumer Affairs [Legal Metrology (Packaged Commodities) Third Amendment Rules,
2026 Noti. No. G.S.R. 418(E)]

* Ministry of Health and Family Welfare [File No. COS-12/1/2026-¢office]

* Ministry of Health and Family Welfare [Food Safety and Standards (Vegan Foods) Amendment
Regulations, 2026 F. No. SS-TOT1(NOTI)/1/2025-Standard-FSSAI]

* Ministry of Health and Family Welfare [Drugs (Third Amendment) Rules, 2026 Noti. No. G.S.R.
407(E)]

* Ministry of Health and Family Welfare [Food Safety and Standards (Prohibition and Restrictions on
sales) Amendment Regulations, 2026 Noti. No. SS-TOFA(NOTI)/3/2024-Standard-FSSAI]

* Ministry of Home Affairs [Immigration and Foreigners (Amendment) Rules, 2026 Noti. No. G.S.R.
424(E)]

* Ministry of Labour [Noti. No. U-11019/13/2026-GPW]

* Ministry of Law and Justice [Dadra and Nagar Haveli and Daman and Diu Fire and Emergency
Service Regulations, 2026 Noti. No. 6 of 2026]

* Ministry of Law and Justice [F. No. BCI:D: 3307/2026]
* Ministry of Law and Justice [General Notice 18-05-2026]

* Ministry of Shipping [Merchant Shipping (Seafarers Welfare Board and Levy of Fees) Rules, 2026
Noti. No. G.S.R. 408(E)]
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* Delhi [Delhi Goods and Services Tax (Amendment) Rules, 2025 Notification No. 7/2025-State Tax|

Central Act [1]
* Delhi Municipal Corporation (Amendment) Act, 2003

Central Rules/Regulations [8]
* Legal Metrology (Packaged Commodities) Third Amendment Rules, 2026
* Immigration and Foreigners (Amendment) Rules, 2026
* Drugs (Third Amendment) Rules, 2026
* Merchant Shipping (Seafarers Welfare Board and Levy of Fees) Rules, 2026
* Food Safety and Standards (Vegan Foods) Amendment Regulations, 2026
* Food Safety and Standards (Prohibition and Restrictions on sales) Amendment Regulations, 2026

* Customs Tariff (Determination of Origin of Goods under the Comprehensive Economic Partnership
Agreement between India and Oman) Rules, 2026

* Dadra and Nagar Haveli and Daman and Diu Fire and Emergency Service Regulations, 2026

State Rules [1]
* Delhi Goods and Services Tax (Amendment) Rules, 2025
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